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MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Delhi, the 24th February, 1999
5.0. 132 (E).—In exercise of the powers couferred by section 4 of the Insecticides Act, 1968 (46 of 1968), the Central

Government hereby amends the notification of the Government of India in the erstwhile Ministry of Food, Agriculture.
Community Development and Cooperation number GSR 301, dated the 2 7th February, 1971, namely :—

2 the said notification,—

(i) item numbers (iii-A) and (11i-B) and the entnes relating theretc shall be omitted;

(2) after item (i11) and the entries relating thereto, the following items and entries shall be inserted, namely :—
“(iv) the Director of Storage and Inspection, Ministry cf Food, Agriculture, Community Development and

Cooperation {Department of Food), ex-officio;
{v) The Chief Adviser of Factories, ex-officio”;

(3) item numbers (iv), {v), (vi), (viii) and (ix) shall be re-numbered as item numbers (vi), (vii), (viii), (ix) and (x}
respectively;

{4) for item number (vii) and the entries relating thereto the following item number and entries shall be substituted,
namely —

“(xi} the Director-General of Shipping or, in his absence, the Deputy-Director Generat of Shipping, Ministry
of Transport and Shipping, ex-officio.”;

(5) the item numbers (x) and (xi) shall be re-numbered as item numbers (xii) and (xiii) respectively and after item
number (xiii) as so re-numbered, the following item numbers and the entries shall be mserted, namely —
“fxifi)  (a) “the Atimal Husbandry Commission, Department of Agriculture, ex-officio;

(xiii)  (b) the Joint Commissioner (Fisheries), Department of Agriculture, ex-cﬁicm
{xtii) (¢} the Deputy Inspector General of Forests (Wild Llfe), Departmcnt of Agnculture ex-~officio;
(xiii}  (d) the Industrial Adviser (Chemicals) Director General of Technical Development, ex-officio™,
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substituted, namely :—
Member nominated under clause (xiv) of
sub-section (3) of section 4
“(xiv) Shri P N. Maji,
Project Officer,
Ministry of Chemicals and Fertilisers
(Department of Chemicals and
Petro-Chemicals) *
Member nominated under clause (xv) of
sub-section (3) of section 4
(xv) Dr. Mrs) 5. B. Lal
Additional Professor
Department of Pharmacology
All India institutute of Medizal
Sciences.
Member nominated under clause {xvi) of
sub-section (3) of section 4
{(xvi}  Professor Jowzhar S Bapna
Professor, Neuropharmacology and
Director [nstitute of Human Behaviour
and Ailied Soiences, Fhilmil,
New Deth:
Member nominated under clanse (xvi1) of
sub-section (3) of section 4
{(xvit}  Diractor of Health Services
Incharge Public Health,
Tamil Nadu.
Members nomipated under clause {(xviii) of
sub-section (3) of section 4
(xviii) (a) Director of Agriculture
Government of Bihar,
(b) Director of Agriculture
Government of Maharashtra.
Members nominated under clause (xix) of
sub-section (3) of section 4
(xix) (a) Dr. Shanti Sanyp
Secretary
Central Insecticides Board and
Registration Committee
Directorate of Plant Protection,
Quarantine and Storage, NH-IV,
Faridabad.
(xix) () Director
National Institute of Occupational
Health, Ahmedabad. '
{xix) (¢) Dr. CR Hazra,

- Agriculture Commissioner,
Department of Agriculture and
Cooperation, New Delhi.

- (xix) (d) Dr-§:-Nagarsjan, - -

Director,

.. Directorate of Wheat Research,

Indian Council of Agricultural

Research, Karnal-132001,

(6) for item numbers (xii) to (xxi) and the entries relating thereto, the foilowing item numbers and entries shall be

(Period upto which npminated)

(For a period of 3 vears wef
24-4-1997)

{For a period of 3 years w.c.{
24-4-1997)

(For a period of 3 vears we.f
24-4-1997)

(For a period of 3 years wef
24-4-1997)

(For a period of three vears w.a.f.
24-4-1997)

(For a period of 3 years with
effect from the date of publication of
this notification)’

(For a period of 3 yedrs with effect
from 24-4-1997)

-(For a period of 3 years with effect

from 20-1-1998)

- -{For aperiod of 3 years we.f. the date

of publication of this netification)
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Member neminats! ninder clause {xx of

sub-section (3) of section 4

S48 Dr. K.V Raghavan {(For a period of 3 years we f
Dicector. Indian Institute of 24-4-1997)
Chemicals Techuology, LUppal Road,
Hvderabad.

Member nocinaiad under clause (1xi) of

sub-section (3) of section 4

{xxiy Dr R R Khan {For a period of 1 years w.a.f
Direntor - 24-4-150Ty

Minisiry of Euvironment and Forssts,
Covernment o 'ndia. .
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